ICc d cial cases disp d during the month of June-2024

Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile is Institution  (Contested /execution of daysSection

Number Mediation Settled) of decree for
took Place executio
n of

ISH. SANJEEV KUMAR AGGARWAL, 01, Extension Block, Tis HazariSuit for Recovery ICS COMM-2229/19 24.09.2019 IANURAG PRAKASH VSSH. HARISH|9312338290 [01.06.2024 1712 Contested [Suit fo
IDISTRICT JUDGE (COMMERCIAL] ICourts, Delhi IAM. INTERNATIONAL [GUPTA & SH&& [Recovery
ICOURT)-01 [LALIT SHARMA|9818772001
1301, Extension Block, Tis HazariPetition U/s 34 of Arbitration Act,CS COMM-2714/22 20.12.2022 IASHA RAM & SONS VS|SH. SACHINP873586359 [03.06.2024 531 No IContested [Suit foy
ICourts, Delhi 1996 IASHISH AGGARWAL [KR. JAIN & SH.{& IRecovery
INAMAN 19999275280
IAGGARWAL
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-2965/21 26.08.2021 IDR. KIRAN KUSHAWAHA|SH. RAJANP013839317 [05.06.2024 014 [No IContested [Suit foy
ICourts, Delhi [VS. BANK OF BARODA [MISHRA  AND& [Recovery
[SH. AATREYAl9650344042
ISINGH
301, Extension Block, Tis HazariPetition U/s 34 of Arbitration Act|CS COMM-1467/22 3.06.2022 [SURAJ PRAKASH VS]MS. SWENKA811161525 [07.06.2024 735 [No IContested Suit fo
ICourts, Delhi 1996 [MUNICIPAL TRIPATHI & [Recovery
ICORPORATION OF DELHI|SH. SAHIB9999496532
[GURDEEP
ISINGH
2 [SH. RAJESH KUMAR GOEL,CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
I3 ISH. ILLA RAWAT, DISTRICTICENTRAL 1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 1144/23 10.08.2023 SHA RAM & SONS V/SSACHIN 10873586359 [04.06.2024 1300 [Yes [DECREE [Suit for
WUDGE, (COMMERCIAL COURT)] ICourts, Delhi ISHIVA ENTERPRISES [KUMAR JAIN [Recovery
03, TIS HAZARI COURT, DELHI
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 1132/2023 8.08.2024 [UMESH TYAGI V/SMCD |ANIL KUMAR [7838798382 [30.05.2024 1305 [Yes [DECREE Suit fory
[Courts, Delhi IRecovery
u IMS ANIL KUMAR SISODIAJCENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04
5 ISH. UMED SINGH GREWALCENTRAL 05 EXTENSION BLOCK THCPETITION u/S 34 OFOMP (COMM.)/1/2023 2-01-2023 [TARUN KUMAR VsSH. JASVIN[7838129907 [03-06-2024 518 Days INO ICONTESTED INIL INIL IPETITION
IDISTRICT JUDGE (COMMERCIAL] IDELHI IARBITRATION ACT [FIITJEE LIMITED [DHAMA IU/S 34 OH
ICOURT)-05 JARBITRATT|
ION ACT
305 EXTENSION BLOCK THOPETITION  U/S 34  OFOMP (COMM.)/166/2023 [16-10-2023 [SUGANDH PAPERSH.  SACHIN|9873586359 j05-06-2024 b33 Days INO ICONTESTED INIL INIL [PETITION
IDELHI IARBITRATION ACT [TRADERS Vs MAGNUM[KUMAR JAIN IU/S 34 OR
[VENTURES LTD JARBITRATT|
ION ACT
1305 EXTENSION BLOCK THORECOVERY ICS (COMM)/255/2023 [13-02-2023 ICANARA BANK Vs{SH. CHANDRA654643317 j05-06-2024 478 Days [YES ICONTESTED INIL INIL IRECOVERY/|
IDELHI IKINKAN HOSIERYBHUSHAN
[THROUGH ITS PROP MR[TIWARI
[NARENDER KUMAR
305 EXTENSION BLOCK THORECOVERY CS (COMM)/410/2023 6-03-2023 _ |[UMESH TYAGI Vs MCD{SH. A.K[8860939496 J05-06-2024 lt57 Days YES ICONTESTED INIL INIL [RECOVERY]
IDELHI [THROUGH ITSHAJELAY
ICOMMISSIONER
16 ISH. NIKHIL CHOPRA, DJ COMM-CENTRAL 10 [OMP(COM) 155/2022 14-10-2022 IGUNPAL SHANTARAMMS. NIYATI9769993511 04-06.2024 599 DAYS [No IContested INA INA [U/S 34 OR
06 TIS HAZRI COURT CENTRALJ [VS. SBI CARDS ISHARMA IARBITRATT|
IDELHI [PAYMENTS SERVICES (P)| JON ACT
ILTD.
1o MP(COM) 2/2024 03-01-2024 [MANEESH RATURI VS{SH. AJAY|9818220532 j07-06.2024 156 DAYS [No IContested [NA [NA IU/S 34 OH
IKOTAK MAHINDRAKUMAR IARBITRATT|
IPRIME LTD. ION ACT
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10 903/2019 06-09-2019 ILIVSMART HOSPITALI 810047975 j06-06.2024 1735 DAYS [Contested ISUIT FOR
[VS. MARSSINGH SAHNI RECOVERY/|
INFRASTRUCTURE
10 [COUNTER CLAIM 30/2022 13.07.2022 IMARS INFRASTRUCTUREJ[SH. ANIL9810103682 [06-06.2024 [Bos DAYS INO [Contested INA INA ICOUNTER
[VS. LIVSMARTKUMAR & ICLAIM
[HOSPITALITY IASSOCIATES
10 ICS (COMM) l4910/2021 24.11.2021 IRADHA KASERA VS. RAMSH. PARMOD810778007 [07-06-2024 1926 DAYS IYES IContested INA INA ISUIT FOR|
JAISWAL IKUMAR IRECOVERY|
ISINGHAL
7 ISH. MUKESH KUMAR GUPTA|CENTRAL INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
18 SH. AMIT KUMAR, DISTRICT[Central I308EXTENSION BLOCK THC  [RECOVERY ICS-1333/23 [11.10.2023 [PAWAN KUMAR GUPTAVIKRANT INA 1.06.2024 234 INO ICONTESTED INIL INIL RECOVERY]|
WUDGE, COMMERCIAL COURT-08 'S VANDANA ARORA IMITTAL
I308EXTENSION BLOCK THC  |ARBITRATION ANDIOMP (COMM)/36/24 [13.05.2024 IJAJAY KANODIA VS LALITISHIV KUMAR [NA 103.06.2024 21 [NO ICONTESTED INIL NIL JARBITRATI
ICONCILIATION ACT IMOHAN GOEL ION AND|
ICONILIATI
ION ACT
I308EXTENSION BLOCK THC  [ARBITRATION ANDIOMP (COMM)/69/23 10.05.2023 ISEEMA MAHAPATRA VSTARUN KUMARNA 3.06.2024 1390 INO ICONTESTED INIL INIL JARBITRATT|
ICONCILIATION ACT KASH EDUCATIONAL ION AND|
ISERVICES LTD ICONILIATI
ION ACT
I308EXTENSION BLOCK THC IRECOVERY ICS (COMM)-1569/20 26.10.2020 ICANARA BANK VSARUN KUMARNA 6.06.2024 1319 INO ICONTESTED INIL INIL IRECOVERY|
ISACHIN & ORS ISHUKLA
I308EXTENSION BLOCKTHC  |RECOVERY ICS (COMM)-2604/19 [01.11.2019 [UNION BANK OF INDIAKAMAL KANTNA 107.06.2024 1680 INO ICONTESTED INIL INIL [RECOVERY
VS SANJEEV BANSALCHABBRA
IAND ORS
9 ISH. DEEPAK GARG, DISTRICT|Central [NIL
WUDGE, COMMERCIAL COURT-09
o [SH. AJAY PANDEY, DISTRICI|Central 07 ICivil IOMP (COMM.)/64/2023  |02-05-2023 IRAUNAK [é‘aranjit Singh(9999829858 f07-06-2024 ko2 [Yes IContested 07-06-2024 lu/s 34
WUDGE, COMMERCIAL COURT INTERNATIONAL Vs OYOfSawhney & Udit)
IAPARTMENTS IGupta
INVESTMENTS LLP
1307 ICivil IOMP (COMM.)/66/2023  |04-05-2023 WP SINGH Vs OYO[faranjit Singhlg999829858f07-06-2024 oo [Yes IContested 07-06-2024 |0 /s 34
[APARTMENTS [Sawhney & Udit)
INVESTMENTS LLP IGupta
1307 [Civil IOMP (COMM.)/67/2023 04-05-2023 WUVELLO Vs OYOQ[Taranjit  Singhl9999829858 Jo7-06-2024 koo [Yes IContested 07-06-2024 |0 /s 34
IAPARTMENTS [Sawhney & Udit
INVESTMENTS LLP IGupta
1307 [Civil IOMP (COMM.)/70/2023 11-05-2023 EET CORPORATION VsgTaranjit  Singh9999829858 j07-06-2024 03 [Yes IContested 07-06-2024 |0 /s 34
OYO APARTMENT[Sawhney & Udit|
INVESTMENTS LLP IGupta
1307 (Civil IOMP (COMM.)/71/2023 11-05-2023 [VIBRUS Vs OYO[Taranjit ~ Singhl9999829858 j07-06-2024 1393 [Yes IContested 07-06-2024 lu/s 34
IAPARTMENTS [Sawhney & Udit]
INVESTMENTS LLP IGupta
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7-06-2024 1385 [Contested 07-06-2024 /s 34

1307 IOMP (COMM.)/76/2023 19-05-2023 IOVERSEAS Vs OYO[Taranjit ~ Sing]
IAPPARTMENT ISawhney & Udit|

IGupta

999829858

1307 [Civil IOMP (COMM.)/79/2023 20-05-2023 ICONVEST BUILDCON PVT[Taranjit  Singhlg999829858 Jo7-06-2024 1384 [Yes [Contested l07-06-2024 |0 /s 34
ILTD. Vs OYOfSawhney & Udit)
IAPPARTMENT IGupta
INVESTMENT LLP

1 [SH. SANJAY SHARMA, DISTRICT|Central 10 ICS (COMM) ICS (COMM)/759/2022 k4622 JASHISH GUPTA Vs M/S{Akhil Mittal 19212504099 k5444 22 s IContested 01.06.2024 [ [Recovery of]
WUDGE, COMMERCIAL COURT ISPECTRAPURE FLUID| Money—2
ICONCEPTS

1310 IOMP (COMM) IOMP (COMM.)/21/2021 k4257 IOM PRAKASH VsKapil Choudharyg999571187 5449 1192 - IContested o - JArbitration
IMAHINDRA AND| &
IMAHINDRA  FINANCIAL IConciliation
ISERVICES LTD lAct, 19969

h2 ISH. RAVINDER BEDI, DISTRICT[Central o1 ICS(COMM) 1584/2019 21.08.2019 IUMESH TYAGIV/SMCD [SATYENDRA  [9811161525 [03.06.2024 1751
WUDGE, COMMERCIAL COURT IKUMAR SINGH

lho1 IARB.(A) /2024 08.04.2024 IRAJ KUMAR V/S M/SABHISHEK 999980081 j05.06.2024 58
[EQUITAS SMALLJYADAV
[FINANCE BANK LTD &
IORS

i3 [SH. M.K NAGPAL, DISTRICI|Central 402 ICIVIL ICS (COMM)/365/2020 l07-02-2020 IBRAND CONNECT VSJAWDESH 10313329171 |01-06-2024 1576 DAYS - [DIMISSED INIL INIL
WUDGE, COMMERCIAL COURT IM/S PANM ADVERTISINGKUMAR
JAND ENTERTAINMENT

4 [SH. ASHUTOSH KUMAR, DISTRICT|West 201 ICS (comm) ICS (COMM)/93/2022 04-02-2022 ISH O P KHANDELWALVIPUL 10582787474 |01-06-2024 848 [Yes [DECREE INil INil
WUDGE (COMMERCIAL COURT) [Extn Block IPROPRIETOR OF M/SSHARMA(P),
IKHANDELWAL IRON|
ISTORE Vs RAVI GUPTA|
IPROP _OF M/S SHUBH|
ICS (comm) ICS (COMM)/813/2022 10-10-2022 IKAPIL CHANANAJARUSH KUMAR|9818318936 [07-06-2024 06 [Yes IDECREE INil INil
[THROUGH  ATTORNEYMALHOTRA(P),
IDINESH KHANNA SOLE
IPROP M/S SK TIMBER|
[TRADERS Vs RAJ KUMAR]

h5 [MS. HEMANI MALHOTRA [West 209 ICS COMM ICS (COMM)/723/2022 06.09.2022 [IDBI BANK LTD VS MOHD|VIVEK KUMAR (9811867703 [03.06.2024 641 days [No [Contested INIL INIL
IDISTRICT JUDGE (COMMERCIAL] [Extn Block ISALIM SALMANT
ICOURT)-02
[CS COMM ICS COMM 223/2019 04.07.2019 JARVIND CHEMIADITYA 0711481910 01.06.2024 1854 days [No IContested [NTL [INIL
ISYNTHETICS P LTD IKUMAR
6 [SH. DIG VIJAY SINGH, DISTRICT|West 203 ICS (COMM)/251/2023 4999 IM/S AUTOVIKAS SALESVishnu Dutt. 810910048 45444 kas [Decree [Same Day
WUDGE (COMMERCIAL COURT)-03 [Extn Block JAND SERVICE PVT LTD|

[THROUGH ITS A R SH
IDHARAMVIR SINGH Vs
ISH AVINASH RAI

ICS (COMM)/301/2023 k5014 IM/S AUTOVIKAS SALES W5444 k30 [Decree [Same Day
JAND SERVICE PVT LTD|
[THROUGH ITS A R SH]
IDHARAMVIR SINGH Vs

ISH AVINASH RAI
ICS (COMM)/64/2018 k3438 IM/S CAPITAL GRAINS VsAmit Madaan 999653376 115446 2008 [Decree [Same Day
IM/S GURU EXIM AND|
IORS
ny ISH. SANJAY JINDAL, DISTRICT|West 202 ICS (COMM) ICS (COMM)/689/2022 4803 ISANJEEV ~ SEHGAL  VSBHAGAT 10810133410 K5449 646 [NA [DISMISSED INil INil

WUDGE (COMMERCIAL COURT) [Extn Block IPURNIMA BHATIA ISINGH
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[OMP (I) (COMM.) IOMP (I) (COMM.)/112/2024}45444 ID N PUBLICATIONS VSKUMAR 810137773 W5449 IDISMISSED
IDELHI URBAN SHELTERSUSHOBHAN
IMPROVEMENT BOARD
n8 [SH. AJAY GUPTA, DISTRICT|West 210 ICS (COMM) [116/2019 18-04-2019 IANIL JAIN(SOLE PROP| 1-06-2024 1871 contested
IWUDGE (COMMERCIAL COURT) [Extn Block JAIN CHEMICALS) Vg
[FIROZ KHAN
ICS (COMM) 132/2020 05-03-2020 IM/S HYSON SYSTEM LTD| 3-06-2024 1551 contested
[Vs M/S PGS TELEWORLD|
JAND ORS.
[Counter Claim 3/2021 13-01-2021 IM/S PGS TELEWORLD| 3-06-2024 1237 contested
JAND ORS Vs M/S HYSON|
ISYSTEM LTD
ICS (COMM) l450/2019 20-09-2019 IMS KRITIKA SONI Vs M/S 5-06-2024 1720 contested
ILIVGUARD ENERGY]
[TECHNOLOGIES PVT LTD
ho [SH. NARESH KUMAR MALHOTRA [West lto3 ICS (COMM)/327/2019 ICS (COMM)/327/2019 17-08-2019 ISH. PRAKASH Vs VEDI( 3-06-2024 IContested
IDISTRICT JUDGE (COMMERCIAL [Extn Block IPUBLICATION
ICOURT)
ICS (COMM)/206/2022 ICS (COMM)/206/2022 10-03-2022 ISH. YASHPAL BHOLA Vs 5-06-2024 IContested
JAVON COLD STORAGE
IPVT. LTD.
20 [SH. ANURAG SAIN, DISTRICIINEW DELHI 1 ICS(COMM) 134/2021 25.03.2021 IM/S  BINDAL APPARELSUBHASH 10212053338 [07.06.2024 1170 [YES [DECREED IN/A IN/A RECOVERY|
WUDGE (COMMERCIAL COURT)-01 IPVT. LTD. VS. NEWCHANDRA F CASES
IDELHI MUNICIPALSAGAR
ICOUNCIL
[EX(COMM) 171/20232 08.06.2023 IM/S DISTRIBUTIONMOHIT GUPTA (9810766878 |01.06.2024 1359 INO [SATISFIED IN/A IN/A [EXECUTIO
I[LOGISTICS
IFRASTRUCTURE PVT|
ILTD. VS. UNION OF INDIA|
21 [SH. VIDYA PRAKASH, DISTRICT] 25 [OMP-COMM 179 / 2023 [16.12.2023 [UNION OF INDIA VS. [SH. ASHISHP313471929 [04.06.2024 174 INA ICONTESTED INA INA [U/S 34
WUDGE (COMMERCIAL COURT) JAGARWAL AND CO. IKUMAR JARBITRATT|
[SHARMA N &
ICONCILIAT]
[ON ACT|
[OMP-COMM 103 / 2019 01.07.2019 I[HANISH SINGLA VS. M/S-EIL ALOK[9810019306 [06.06.2024 1803 [NA ICONTESTED [NA [NA ICOUNTER
[TRUSTLINE SECURITIESSINHA ICLAIM
ILIMITED AND ANR.
[OMP-COMM 64 / 2024 27.03.2024 IRUBAL SATISH DHOOTAKSHARA 811634530 [06.06.2024 72 INA ICONTESTED INA INA SUIT _FOR|
[VS. LIFE HOME FINANCEARSHI [RECOVERY|
ILTD.
b2 |SH. VINEETA GOYAL, DISTRICT] o PETITION U/S 9 OFHOMP (Mhs420 M/s Maac InternationalSameer Dewan [9810134864 |45447 k7 INO PETITION [Nl Nl [PETITION
WUDGE (COMMERCIAL COURT)-03 JARBITRATION & CONCILIATION|(COMM.)/189/2024 [Facility Management Pvi [DISMISSED IU/S 9 OR
IACT ILtd Vs The General JARBITRATI
Manager Operation and)| N &
Ors. ICONCILIAT]
23 [MS. SAVITA RAO, DISTRICI[SOUTH 12, New Court Block-I ICivil Suit ICS (COMM)/87/2024 k5344 INidhi Gulati Vs ReproTarang Agarwal [8377925182 W5447 o3 [Ves IDECREED INTL INTL [Suit forf
WUDGE(COMMERCIAL COURT) IBooks Limited permanent
injunction
estraining
iolation
24 [MS. ANURADHA SHUKLAISOUTH INIL
IBHARDWAJ, DISTRICT]|
WUDGE(COMMERCIAL COURT)
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25 |SH. SANDEEP YADAV 17, New Court Block-T [Petition U/s 34 IOMP (COMM.)/5/2024 5321 [INational Skill DevelopmentAparna Gupta [Not Providedjy5444 123 [Contested [Petition
ICorporation Vs M S Stq [Under
[Technologies Pvt Ltd [Section 34
17, New Court Block-T [Petition U/s 34 JARBTN/2/2019 43483 IM/S P.S. INFRABUILD{Supriya §|§126356001 k5444 1961 INA [Contested INA INA [Petition
[PVT. LTD. Vs IRCON[Pandey [Under
INTERNATIONAL LTD [Section 34
26 [SH. SANJEEV KUMAR SINGH,/South 29, New Court Block-II [Commercial Misc Crl/117/2024 k5461 ISTATE Vs NITIESHNOT INOT 5462 L [No [Contested [Not Filed |N.A. ICriminal
ICOMMERCIAL COURT. [TTIWARI IAVAILABLE IAVAILABLE IProcedure
“ode
29, New Court Block-11 [Commercial [Bail Matters/899/2024 5421 ISTATE Vs VISHAL INOT INOT k5461 ko INo IContested INot Filed |N.A. ICriminal
IAVAILABLE IAVAILABLE [Procedure
ICode
29, New Court Block-11 [Commercial Bail Matters/979/2024 5428 ISTATE Vs ARIF KHAN INOT INOT k5458 30 INo IContested Not Filed |N.A. ICriminal
IAVAILABLE IAVAILABLE IProcedure
ICode
29, New Court Block-1I ICommercial [Bail Matters/1156/2024 5447 ISTATE Vs NAVALNOT INOT 5458 I8} No IContested [Not Filed [N.A. ICriminal
IKISHORE RAM IAVAILABLE IAVAILABLE IProcedure
ICode
27 [SH. LOKESH KUMAR SHARMA [South l4o, New Court Block-1I ICommercial ICS/COM/1432020 k3844 IMD. USMAN DIRECTORISh. Pranavi8010274175 K5450 1606 I [DECREED I F ISUIT FOR|
IDISTRICT JUDGE(COMMERCIAL IOF NEW CONSTRUCTION[Kumar [RECOVERY|
ICOURT) IPROJECT VS  ANIIJ lU/0 37 CPC
[PODDAR
28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST INIL
29 |[MS. NEELAM SINGH, DISSTRICT[SOUTH-EAST [Commercial Suit ICS (COMM)/496/2019 43803 M/S SAMEERSubhash Kumar Jha IN/A k5449 11646 [Ves IDISMISSED | -
WUDGE [TRADERS Vs
IM/S VK
ICONSTRUCTIO
INS
ICS (COMM)/504/2023 45073 [UCO BANK VgBinay Kumar Mishra IN/A 5449 376 es IDecreed F S
[MOHD. ATHAR]
IKHAN
ICS DJ/1540/2018 43388 IM/S DDEX, AV.K.Ohri IN/A k5450 2062 es [Decreed F I
IPROPRIETORS
[HIP FIRM THR|
IDEEPAK
IDHAWAN Vs
ICS DJ/615/2022 la4760 IMONIKA [Ravi Kumar IN/A k5450 90 [Yes IDecreed F -
ICHUGH Vs DR|
[MEENAKSHI
[SHARMA
ICS (COMM)/702/2022 44762 IGNV METAI|Shreshtha Kumar IN/A k5450 1688 [Yes IDisposed Off | -
[INDUSTRIES
IPVT. LTD Vi
ISAR POLYCAP
Bo [SH. AJAY KUMAR JAIN ISOUTH-EAST o ICOMERCIAL SUIT CS (COMM)/311/2023 15016 [PUNJAB NATIONAIJRAJIV  DALAI}9810066196 |15450 i34 INO ICONTESTED - -
BANK VS LATE SH|D
IDINESH KUMAR JOSHI
131  [MS. ANU GROVER BALIGA ISOUTH-EAST 21 ICOMMERCIAL SUIT ICS/COMM/358/2021 4443 IM/S KCT TRADING PVTSH. HEMANT0810556744 k5444 loo1 [NO IContested - -
ILTD Vs ASHITA PRINTIDASWANI
ISERVICES AND|
JANOTHER
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ICOMMERCIAL SUIT ICS/COMM/606/2021 4532 ICROMPTON GREAVESSH.  NAVEEN|9810833833 45448 [Contested
ICONSUMER ISHARMA
[ELECTRICALS LTD Vjg
IGRASP ENGINEERING|
JAND SOLUTIONS
32 [SH. BHUPESH KUMAR [SOUTH-EAST 22 ICOMMERCIAL CASE IOMP (COMM.)/45/2019 29-04-2019 IM/SMADNANI [B.S. MATHUR - 5-06-2024 1864 IYES [Contested - -
[ENGINEERINGS WORKS|
[Vs UNION OF INDIA
133 [MS NIRJA BHATIA ISOUTH-EAST [NIL
134 [SH. RAJESH KUMAR SINGH ISOUTH-EAST INIL
35 [SH. RAJ KUMAR TRIPATHI[SOUTH-EAST 139 ICS(COMM) 132/2023 9.02.2023 [MS REYNOLD INDIA PVI|VIKAS 10911275055 [06.06.2024 184 INO IDECREE INO INO
IDISTRICT JUDGE(COMMERCIAL S ICICI LOMBARDBHADANA
ICOURT) IGENERAL  INSURANCE|
ICO. LTD
136 |[SH. ARVIND KUMAR, DISTRICT[EAST 12 IRECOVERY 130/2023 01-04-2023 [AJAY JAIN VS. VARTIKAANKIT SINGH|- 7-06-2024 k31 IYES ICONTESTED INIL INIL
WUDGE, COMMERCIAL COURT-02 I[FOOD PRODUCTS PVT/,CHAUHAN
ILTD.
137 [SH. CHANDRA SHEKHAR,[EAST [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
138 [SH. SANJEEV KUMAR MALHOTRA INORTH EAST 201, New Building KKD IC.S. (COMM)/ 75/2023 l03-08-2023 IPUNJAB NATIONALSUDHIR SINGH 9868927179 j05-06-2024 1307 ICONTESTED | IN/A
IDISTRICT JUDGE (COMMERCIAL)- IBANK Vs VIVEK KUMAR]
o1 JAIN PROP OF SHRI SAlf
IPLASTER PARIS
B9 [SH. BRIJESH KUMAR, DISTRICT[Shahdara INIL
WUDGE, (COMMERCIAL COURT)
o |[MS. KIRAN BANSAL, DISTRICT[Shahdara IROOM NO 208 [Commercial ICS (COMM)/463/2022 [23-07-2022 IM/S HANS RUBBER ANDUJITENDER 18860122933 [07-06-2024 670 [Yes [DECREED [Execution nil
WUDGE, (COMMERCIAL COURT) ISPORTS(P) LIMITED VSKUMAR mot filed
IM/S INDIAN INSTITUTEKHULLAR
IOF PATENT AND TRADE
IEDUCATION AND|
IROOM NO 208 [Commercial ICS (COMM)/65/2023 10-02-2023 JAXIS BANK LTD VsDHARAM DEV (9999168332 J06-06-2024 k77 [Yes [DECREED [Execution il
[NAVEEN BHATNAGAR ot filed
IROOM NO 208 ICommercial ICS (COMM)/37/2024 12-01-2024 [Punjab National Bank VSSANJAY 10711133597 [06-06-2024 146 [Yes [DECREED [Execution il
[Siyaram Creations ThroughKUMAR ot filed
[Proprietor ~ Sh  Deepal
[Kumar
[IROOM NO 208 ICommercial ICS (COMM)/93/2024 06-02-2024 Bank Of Baroda Vs Janaki PJAGJIT SINGH[9350088666[03-06-2024 118 [Yes [DECREED [Execution il
ISAHNI ot filed
[ROOM NO 208 ICommercial IJARB. A (COMM)/1/2023 10-08-2023 IMOHD MEHMOOD VSLALIT KUMAR [9643182111 [07-06-2024 1302 No IALLOWED [No No
IM/S PRATAP FINCON PVT]
ILTD

k41 [SH. SURENDER S. RATHI [Shahdara INIL
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kU3 [MS. PREETI AGARWAL GUPTANORTH-WEST INIL
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)

g [SH.VINOD YADAV INIL




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection

Number Mediation  Settled) of decree for
took Place executio
n of

H. PANKAJ GUPTA, DISTRIC
'UDGE (COMMERCIAL)




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection

Number Mediation  Settled) of decree for
took Place executio
n of

ISH. VIKAS DHULL, DISTRIC i i ICS (COMM)/306/2022 06-06-2022 / . Nikhillg899805856 [03-06-2024 [Recovery
WUDGE, COMMERCIAL COURT. INTERNATIONAL VsAswani uit
IDESFAB INFRATECH]
IPRIVATE LIMITED
us [SH.  AMIT BANSAL, DISTRICT| INIL

WUDGE, COMMERCIAL COURT-03

4o [SH. RAKESH PANDIT, DISTRICI[SOUTH WEST 509 ICS(COMM) 322/23 [13.07.2023 IREACH INTERNATIONALVAIBHAV 19899805856 |07.06.2024 330 Days INIL [DECREED INIL INIL IRECOVERY|
WUDGE, COMMERCIAL COURT-03 [VS YFC PROJECTS PVTMAHAJAN IOF MONEY|
ILTD. 37
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